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Under these circumstances, Government's decision to stop giving subsidy to the
two urea-producing units 1s not justified. This will affect the farmers, who are already
suffering due to poor monsoon. If urea production is stopped, it would also adversely

affect the farmers.

In view of the above, I appeal to the Government, through this august House, to
continue giving subsidy to the urea manufacturing units based on Naphtha as feedstock,
situated in the State of Tamil Nadu, till Government ensures adequate supply of natural
gas to those units.

MR. DEPUTY CHAIRMAN: Shri Mahendra Singh Mahra, not present.

Demand to establisha railway reservation centre at
Umreth in Anand District of Gujarat
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Demand to fulfil the commitments for development of
newly created State of Andhra Pradesh

DR. T. SUBBARAMI REDDY (Andhra Pradesh): Mr. Chairman, Sir, with vour
permission, | would like to raise the following matter of urgent public importance as
Special Mention in Rajya Sabha today.

The UPA Government had made the following commitments, among other things,
tor the development of newly created Andhra Pradesh and to recoup the loss of revenue
to the State:



